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The Deputy Minister of  Home 
Affairs  (Shri Datar): (a) and (b). The 
hon.  Members  are  presumably referr­
ing to ccrtain rules and orders prescribing 
domiciliary qualifications for recruitment 
to Services which have been in force in 
certain  States since before the Constitu­
tion.  Changes in these rule can now be 
made only by Parliamentary legislation under 
Article 16(3) of the Constitution.  The 
question of initiating such legislation is at 
present  under Government s considera­
tion.

Shri A. M. Thomas: May I enquire 
whether any uniformity in these service 
rules is going to be attempted by the 
Government ?

Shri Datar : It is one of the questions 
on which we have addressed  the  Stote 
Governments as to whether they are in 
favour  of uniform rules to be legislated 
here.

Shri R. S. Diwan: As the medium of 
instruction in the colleges plays a great part 
in the matter of public  services with the 
introduction of this Bill, is the Govern­
ment contemplating to have a uniform 
policy of education in the colleges all over 
India ?

Shri Datar : 1 do not know whether 
such a large question can be spelt out of the 
answer under this question.

Educated Unemployment

*̂1007. Sardar A.S. Saiga! (m behalf 
o/Mulla Abdullabhai). Will the Minister 
of Education be pleased  to state:

(a) whether  the  Madhya  Pradesh 
Government  has made a  request  for 
financial assistance under the  scheme 
to  relieve  educated  unemployment; 
and

(b) if so,  the  amounts  sanctioned in 
this regard ?

The  Parliamentary  Secretary  to 
the Minister of Education (Dr. M. M. 
Das) (a) Yes, Sir.

(b) Rs. 20,46,015  during 1953-56.
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Dr. M. M« Das: We have nven grants 
under this scheme to nearly all the State 
Governments.

Shri Subodh Hasda : May I know 
whether the Madhya  Pradesh  Govern­
ment  has  submitted any scheme parti­
cularly in this connection, and the Govern­
ment of India have given sanction for 
it ?

Dr. M. M. Das: The scheme was for­
mulated by the Central Government.  The 
expenditure incurred on the scheme by 
the States or expected to incur, are sub­
mitted to the Centre and grants are given 
according to a scheduled rate.

Shri N. B. Chowdhury : May I know 
whether  the  scheme  includes  any 
work  other  than  the  employment  of 
teachers ?

Dr. M. M. Das : Social  education 
workers and teachers for primary schools.
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Dr. M. M. Das: The total number of 
social educational  workers that were to 
be appointed in the whole of India under 
the original scheme was 8,000.  Unfor­
tunately, up till now only 916 have beerb 
appointed.
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Dr. M. M. Das: We give help only for 
those teachers who arc appointed.

Short Notice Question

Machine TooU Factories

* S. N.Q. No. 7. Shri Kasliwal: WilT 
the Minister of Defence be pies cd lo 
stEte : ^

whether it is a fact that Mr. J.D. 
Scaife, Colombo Plan experi, has  sub­
mitted his report on Machine Tool Fac­
tories  in  this  country;

(b) whether he has .severely ctiticiscd 
the planning and working of the factories- 
Ht Ambarnath and Jalahalli;

(c) wnether in his view these factories 
have  been  “colossal financi?! failures*** 
and the Swiss Consultants have not been 
earnest about training the Indian per­
sonnel ; and

Cd)  if so, what Government propose 
to do in the matter ?



196i Oral Answers 22 AUGUST 1955 Oral Answers 3962

The Minister of Defence Organisa­
tion (Shri Tyagi): (a) and (b). Yes.

(c> Mr. Scaifc stated lUat the Jalahalli 
factory was likely to be “a)lossal finan- 
<181 failure.’* Regarding the Swiss consul­
tants he  has stated as follows :—

“ What they have sold to India was in 
faci  Swiss skill and which was not their 
to sell, since they had not the psychological 
ability to transplant their skill to Indian 
jninds.**

Cd) Mr. Scaife’s report was submitted 
in March 1954, some 18 months ago. 
Governments’ action has been determined 
by their oFjinion as to the validity of Mr. 
Scaife*s criticism.  A detailed  statement 
on this subject is laid on the Table of  the 
House.  Appendix  VI,  annexure
No. 33].

Shri Kasliwal : Mr Scaife is reported 
to hove safd that it will take very many 
years  before  the  Ambernrth  Prototype 
Factory can make any serious contribution 
to the Ordnance Fcctories.  May I know 
liow far Government accept this view?

The  Minister  of  Defence  (Dr. 
Kat}u): No, Sir.

Shri Syamhantlan Sahaya :  How
far ?

Shri ICatliwal : In regard to Jalahalli, 
Mr. Scaife has characterised it as an eye­
wash for the reason that the matter which 
would be made from parts made in Swit­
zerland, of equipment wnich is made in 
Switzerland, will only give opportunities to 
Indians to  get experience ih  assembly 
and painting. May I know whether Mr. 
Scaife has given a correct picture of the 
working of the Jalahalli plant ?

Shri Tyagi: Mr. Scaifc, as I  have 
"said in connection with another question, 
had already committed  himself  before 
the factory came into existance that  thib 
factory would be a colossal failujc.  That 
had been his view and he had been  re­
presenting the view of the machine Tools 
Manufacturers of U.K. mostly.  In one 
of his criticisms he has said that he recog­
nised that this factory can produce any 
type of machine tools but he would prefer 
the development of such machine tools to 
be done in the private sector instead of by 
Government.  Some of the  suggestions 
made by him are preposterous and  ir 
would not be possib e for Government to 
agree to them.

Shri A. M. Thomas: May I enquire 
that while this Mr. Scaife stprted with a 
prejudice—as it appears from the  state­
ment—why was it that he was employed to 
look into this matter; and, may I also en­
quire whether he has made any suggestions 
for the improvement of these two factories 
and, if so, have Govenment taken any steps 
in this dircaion?

Dr. Kat|u: We arc taking all possible 
action in the matter, that is, for the im­
provement of the facfories, Mr Scaife’s 
criticism notwitĥtending.  His criticism 
is couched in most exaggerated language.
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Shri U. C. Patnaik : May I km vv 
whether, apart from Mr. Scaife’s report 
the  Auditoi-Gcneral’s report  is  tlKrc 
showing that India has  f̂ustained very 
mat loss due to this transaction with the 
Swiss consultants, who have  achie\ed 
praaically nothing in matter of prototype 
production and training Indian personnel ?
I am refer ring  to the 1954  report  on 
Defence Audit. *
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Some Hon. Members: Reply in English 
please.

Dr. Kat)u: I was saying it will take 
some lime 10 produce results.  Our aim 
is to be self-sufficienr in the production 
of aims.  I will bef hon. Members not to 
be hasty in expectmg results from these 
factories.  This rept ri was examined at 
great length by the Engineering Capacity 
Survey Committee  and that committee 
has not agreed with most of Mr. Scaife’s 
conclusions.

Shri U. C. Patnaik: It is not a question 
of armament production; it is prototype 
production in one section;  weapon deve­
lopment in another section and teaching of 
tê nicians in the third section.  In all 
the three sections work has not progressed 
except nominally. In the weapon develop­
ment and  design  section  it  has  been 
unsuccessful attempt to produce an ordi­
nary weapon Common in western countries 
in the prototype section they have produced 
only a couple of grinders and mono drivers 
and in the education or training secî n 
they have not made i*nv appreciable pro­
gress. Mey I know whether it is a fact ?

Dr. Kat)u: In answer to  my  hon. 
friend’s speech, I mry say thar you cannot 
producc prototypes within a few days; 
you have got to wait for yecrs and years 
before the weapons can be developed. He
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has enumerated a lot of things  but he 
has not said that this factory will soon be 
producing 55 lakhs worth of machine tools 
every year at a capital cost of Rs. 175 lakhs.

Shri Bhagwat Jha  Axad: May 1
know, whether, apart from  Mr Scaife’s 
and the Auditor-GeneraTs report, it is a 
fact that the Estimates Committee of ihis 
House also pointed out a large  number 
of irregularities not only on the fi ancial 
side but also on the administrative side 
and that the machines were lying idle for 
a long time ?

Dr. Katju: I can only say that we wi 
try to profit by all these criticisms.

Shri  Syamnandan  Sahayai In
view of the fact that Government do not 
accept the recommendations of the expert, 
Mr. Scaife, do they propose to  consult 
any other expert  as  to  whether  Mr. 
Scaife’s report has any  vplue,  because 
the modifications to the factory cannot be 
justified by laymen ?

Shri Tyaglt It is not a question 
consulting an expert.  In fact, that expeit 
had been requested to assist  the Engi­
neering Capacity Survey Conimittee, which 
was  appointed  by  the  Ministry  of 
Commerce and Industry.  But surely that 
Committee had not accepted Mr. Scaife’s 
opinion.  Whatever recommendations that 
Committee had made were considered by 
Government. \

Shri K. K. Basut Are Government 
satisfied as to the progress of this parti­
cular institution ? If not, has it ascertained 
who is responsible for the unsatisfactory 
state of affairs  ?

Shri Tyagi: Government  are fully
satisfied.

WRITTEN ANSWERS TO QUESTIONS 

Foundry School, Kharagpur

’̂976. Shri D.C. Sharma: Will the Mi­
nister of Education be pleased to 
state:

(a) how many of the applicants for ad­
mission to the Refresher Courses in the 
Foundry School at Kharagpur were from 
State of Punjab tnis year;

(b;  how many of them have  been 
selected; and

(c)  whether there were any  women 
applicants ?

The Mlniater of Education and 
Natural  Reiourcea  and  Scicntific 
ReaearchCMaulanaAzad).  (a) Seven.

(b) Seven,

vc; None.
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